Svnd/

CENTRAL ADMIMISTRATIVE TRIBUMAL @ PRIMCIPAL BEMCH
O:m 141572002
Hew Delhi, this the 5th day of May, 2003
Hon;ble Sh. Shanker Raju, Member (J)

1. CPHWD Karamchari Union (Reqd)
through its President Sh. Hukam Chand
Plot HMo.l, Aram Bagh, Mesr Udasin Mandir
Paharganj, Mew Delhi -~ 110 055,

2. 8h. Hukam Chand

S/0 Sh. Balbir ,

Plot No.l., Aram Bagh, Mear Udasin Mandir

Pahargani, MMew Delhi - 110 055, ,

v e LBpplicants
{By fidvocate Sh. Manas R.Panigarhi) '
YV ER S US .

1. Union of India

Ministry of Urban Developmnent &

FPavaerty alleviation

through its Secretary

Nirman Bhawan, MNew Delhi.

2. Director General of Works
Central Public Works Department
Hirman Bhawan, Hew Delhi.

Z. Secretary {(Union of India)
Ministry of Finance
Morth Block, Mew Delhi.
. : « - REspondents
(By fAdvocate Sh. R.P.Aggarwall

QR D ER _(ORAL)-
By Shri Shanker Raju.

H@ard the parties.

. fAs reflected in para 4 (e) of the reply of
the réspondents that case of $h. éashok Kumar & 1112
others is Subwjudice before the Hon’ble apex Court,
where the same Iissue is involwved, 06 is disposed of
with the directions- that the relief claimed shall
ramlyen subjecteﬂtﬂthé out come of the aforesaid case.
A In the eveht, the applicants are still
aggrieved, it would be open for them to reviwe the
presaent OA. -

4. 0Of stands disposed of accordingly.
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(SHAMKER RAJU)
MEMBER ()




